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O.A. NO. 61/2022 (EZ)

IN THE MATTER OF:
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

O.A. NO. 61/2022 (EZ)

IN THE MATTER OF:
Rajwadi Apartment Owners
Association
... Applicant(s)
Versus
West Bengal Pollution Control
Board & Ors.

... Respondent(s)

Affidavit of Service on behalf of the Petitioner
I, Moumita Chakraborty, wife of Pritam Chakraborty, aged about

29 years, by faith - Hindu, by occupation — Advocate’s Clerk,
residing at 148, Rajendra Avenue, Uttarpara, Pin — 712258, do
hereby solemnly affirm and say as follows:-

-, I have served a copy of the abovementioned O.A. with all
annexure, copy of notice and copy of order dated 25.05.2022
to Respondent Nos. 1 and 2 by Email and to the Respondent
Nos. 3 to 5 by Speed post on 24.06.2022 and 30.06.2022.

Copy of the notice, order dated 25.05.2022, postal
receipts and track reports as obtained from the official
website of India Post are annexed herewith and marked as

Annexure “X” collectively.

2.  That the above statements are true to my knowledge.
Solemaly i‘ﬂ_fi’irr.;—zi::‘:is.r_\d
Declared before me U/S 139

Prepared in my office CPC., (C) CRPC
Id nti.f'y‘d by e 5 &th
W} tver] L Mowmwata chokvaborty. (7 - &) R
' Advocate Clerl%aushali Banerjeéy /gg/vw\h)ﬂ MNotary
Advocate

Sumitra Ghattacharyya
Notary,Govt. of W.5.
Regd. No. 65 cf 2022
_City Civil Ceurt, Caleutta
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Item No. 03 Court No.1

BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BEN CH, KOLKATA
(Through Video Conferencing)

Original Application No. 61/2022/EZ

Rajwadi Apartment Owners Association Applicant(s)
Versus
West Bengal Pollution Control Board & Ors. Respondent(s)

Date of hearing: 25.05.2022

CORAM: HON'BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER
HON’BLE MR. SAIBAL DASGUPTA, EXPERT MEMBER

For Applicant(s) : Ms. Paushalj Banerjee, Advocate
For Respondent(s): Mr. Dipanjan Ghosh, Advocate for R- 1,

Mr. Sudip Kr. Dutta, Advocate for R-2,

Mr. Prithwish Basu, Advocate for R-3

ORDER
1. Ms. Paushali Banerjee, learned Counsel is present for the
Applicant.

2. This original application has been filed by the Rajwadi Apartment
Owners Association alleging therein that the Respondent Nos.4 & 5
residents of Flat No.19R-2A, 19 & 21, Garcha 1st Lane, Kolkata,
have kept more than 80 cats in their flat virtually converting their
flat into a cat house and are also breeding and feeding those cats
and in addition thereto they are also regularly feeding other 70 to
80 stray cats. It is stated that due to the presence of these cats
inside the flat as well as in this housing colony there is immense air
pollution due to scat i.s. animal droppings and foul smell along
with hair shed by the cats which is causing immense harm to the
residents of the area, who are suffering from various ailments. It is

‘\\ also stated that pet dander is present in the ajr and which then
\O\\\

\

“’zgoes into the lungs of people in the area causin breathing related
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)‘ a7lments that also trigger allergic reactions. It is further alleged that
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free-roaming cat populations arc a source for scveral zoonotic
diseases including rabies, toxoplasmosis, cutancous larval migrans
because of various nematode parasites, tularemia and murine

typhus.

It is also stated that earlier a complaint had been made to the West
Bengal Pollution Control Board by the Applicant-Rajwadi
Apartment Owners Association, which had, in turn, referred the
complaint to the Municipal Commissioner, Kolkata Municipal
Corporation vide its letter dated 23.03.2022, Annexure-J, page
no.57 of the original application, but it is stated that till date
nothing has happened in the matter and no action has been taken
by the Municipal Commissioner, Kolkata Municipal Corporation.

In our opinion, matter requires consideration.

Issue notice to the respondents, returnable within four weeks.

Mr. Dipanjan Ghosh, learned Counsel who is present in the court,
accepts notice on behalf of the Respondent No.l, West Bengal
Pollution Control Board.

Mr. Sudip Kr. Dutta, learned Counsel who is present in court,
accepts notice on behalf of the Respondent No.2, Officer-in-charge,
Gariahat Police Station, Kolkata.

Mr. Prithwish Basu, learned Counsel who is present in court,
accepts notice on behalf of the Respondent No.3, Kolkata Municipal
Corporation.

All the respondents shall file their counter-affidavits within four

weeks.

,/,*N The Applicant shall serve e-copy/soft copy of the original

‘?"}z}s‘alpplication along with its annexures to all the learned Counsel for

A

Nt )
\ uth\%k' Respondents within 24 hours,
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List on 1 1.07.2022,

11.

B. Amit Sthalekar, JM

Saibal Dasgupta, EM

May 25, 2022,

/2022/EZ

Original Application No. 61
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BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN Z0NE BENCH, KOLKATA .
(Through Video Conferencing) ;

Original Application No. 61/2022/E2 |

Rajwadi Apartment Owners Association !

Vs.
West Bengal Pollution Control Board & Ors.

1

Mrs. Bithu Chatterjee (Respondent No. 4)
Flat No. 19R-24A, 19 & 21, Garcha, !
1st Lane, Kolkata - 700019 i

Miss Mohar Chatterjee (Respondent No. 5)
Flat No. 19R-2A, 19 & 21, Garcha,
1st Lane, Kolkata - 700019

NOTICE

Whereas the above titled Original Application No. 61 /2022 /EZ (Copy of Application &
Order dated 25.05.2022 Enclosed) is posted on 11.07.2022 at 10.30 A.M. before the .
Hon’ble Tribunal at Finance Centre, 3rd F‘loor, Block III-B, Action Area-II, New Town,

- Given under my hand and the seal of this Tribunal, this 09th June, 2022,

Note: (For Orders, Cause Lists & Other information, please visit our website:
Www.greentribunal.gov.in)

,' REGISTRAR

Registrar
NATION AL GREEN TRIBUNAL
EASTEKHN ZONE EENCH, KOLKATA
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Track Consignment
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_You are here Home>> Track Consignment

Track Consignment

* Indicates a required field.

* Consignment Number
EW267400938IN

i Booked At

Booked Oin- ”

; i Destination
! e Plncode
- New Secretanat 24/06/2022 700013
- Building SO 12:34:46

Event Details For : EW267400938IN
Current Status : Item Del:very Conflrmed_

Date Tnme Otflce
25062022 152942  DhamalalaSO
;5/073/;05; 7 *:5;327 . Dharmatala SO (Beai Number 2)
25/06/2022_r 10:46_:57 | ;_[n)r;armatala SO
25082022 090817  Dharmatala SO
2500822022 06:3907  Kolkata RMS Mails TMO
osom2022 055328  Kolkata AMS Mails TMO.
;5&2622 '_0_4_30 54 KOL AP TMO
;5;(2123/;()2é 04 1‘1 21 KOL AP TMO
églr(;)i_i/2022 04 05 19 Ko]kata NSH
2576512555_' 032132 | KolkataNSH
72;15&5622 ‘ 23_50 41 - Kolkata NSH
2;/06;2022 . 16 50 00 erew Secretanal Buudlng SO
24/06/2022 R 16 45: 52 New Secretanat Buudmg SO
24/0&27)22 -. ‘1;;1—;1_6_ i T_r:lew Secretarlat Bunldrng S{0)

e _— 17‘. == il

Home
About Us

' Tarift | Article

35 40 | Inland

2 8 hups.'//www.indiapost.gov.in/_luyouls/lS/dop.porlnl.t{acking/trac.‘,

Register
v M 3 ®& & 0 Q
Azadl
"m'“Mahotsav
Quick help
S —— g
| Delivery | Delivery
Type Locatlon ‘ Conf:rmed On
' Dharmataia SO 25/06/2022
Speed Post i | 15 29 42
Event

Iiem Dellvery Conf rmed

Item Dehvered [To SDas (AddrESSee) ]
. Out for Dellvery
i ltem Recewed

| ltem Dlspaiched
"MemReceved
' Item Dispatched
' Iterﬁ ﬁeceivedr
. Iltem Dispatched
, ltérﬁ éégged
ltem Received
llem Dlspa;tc;léd
; Item Bagged

| Iltem Booked

06-Jul-22, 12:30 PM
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Track Consignment
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_You are here Home>> Track Consignment

Track Consignment

* Indicates a required field.

* Consignment Number

EW267219270IN
Booked At Booked On béstl;l-;t>l6l{.—
I i Plncode
New Secretanat 30/08/2022 700019
Building SO 13:26:03

Event Details For : EW267219270IN
Current Status : Iltem Delivery Conflrmed

Tariff

35.40

hups://wwav.indinpost.gov.in/_layouts/15/DOP.Portal. Tracking/T,

Y = 1 T s T e o B Y o |

Register
v A & & & Q

7/:.,-—-

™))
Azadiy
Amrit Ma hotsav
Quick help

Article Delivery Delivery
Type Locatnon Conf:rmed On
Inland Ballygunge SO 04/07/2022
Speed Post 18:05:38

Date Time Oﬂlce
owo7ze22 7713705; sTé‘ " BalygungeSO
oso7iR022 101641 Ballygunge SO
04072022 08:2422  Ballygunge SO
072022 _o%'Em—— ]  Kolkata RMS Mails TMO
03/07/2022 05"4; 21 Kolkata RMS Mails TMO
ao7RR2 04 53;;  KOLAPTMO _
072022 042821  KOLAPTMO
08/07/2022 04:17.06 Kolkata NSH
0a/07/2022 03:52:33 Kolkata NSH fis.
020772022 20:54:33 Koma}; hSH i (
02/07/2022 14:16:13 KOLKATA GPO N > \
02/07/2022 12:37:01 KOLKATA GPO \‘:l;_"‘_
207022 12 35 éd KOLKATA GPO
02072022 10:19:47  KOLKATA GPO
01/07/2022 13:50:40  Kolkata RMS Malls TMQ
oz is1sor Kokt AV MalsTHO.
ouo7022  os02:19 %koﬁ;'mo -
6123772_55  oamazm KOL AP TMO )

Event

Ilem Dehvery Conflrmed

Out for Delwery

Item Received

Vltem D:s:pé;t;r;r;d -
ltem Recelved

Item Dlspa.ched

ltem Received

LN ltem Dispatched

pe

RAN
'.’w‘

W\

ltem Bagged
< :\ ‘
i' m Received

Not Denvered MISSENT
- Out for Dehvery

i ltem Hecewed

i Item Dlspatched

| Item Recelved

“ ltem Dlspatched

ltern Recelved

06-Jul-22, 12:31 PM



Track Consignment
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01/07/2022
01/07/2022
01/07/2022

30/06/2022

30/06/2022
30/06/2022

. 04:50:19
oé;éé:io
! 03:61:64
| 162913

15:41:59
13:26:03

External Links

=~\b
Kolkata NSH | Item Dispatched
! Kolkata NSH B Item Bagged
| Kolkaté}\ijs;ﬂ } né_n; r;g;;ei\}ed

New Secretariat Building SO Item Dispatched

New Secretariat Building SO ' Item Bagged

New Secretariat Building SO Item Booked

Home
About Us
Forms
Recruitments
Holidays
Feedback
Right To Information

Tenders India
Related sites
Website Policies
Contact Us
Employee Corner
Sitemap

. Trg mational peetal of iy
india.govin
National Voter's Service Portal
Application Security Audit Report

e o e P T Y

THE | _ %
CONSTITUTION .~ ¢

https://www.indiapost.gov.in/_layouts/1 5/DOP.Portal. Tracking/T,..

06-Jul-22, 12:31 PM
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Track Consignment Cuick betp
* Indicates a required field.

* Consignment Number

EW267219385IN

' Booked At Booked On Destination Tarit Aricle Delivery Delivery
! Pincode Type Location Confirmed On
j New Secretariat 300672022 700019 35.40 Inland Ballygunge SO  04/07/2022
' Building SO 13:26:03 Speed Post 18:05:38

Event Details For : EW267219385IN
Current Status : Item Delivered [To: had (Article Receipt Room) ]

Date Time Office Event
04/07/2022  18:37:15  Ballygunge SO (Beat Number:6) Item Delivered [To: had (Article Receipt Room) ]
| 04/07/2022 18:05:38  Ballygunge SO Item Delivery Confirmed
04/07/2022 10:16:41  Ballygunge SO | Out for Delivery
02/07/2022 19:55:18  Ballygunge SO Item Onhold DOOR LOCKED
02/07/2022  11:36:43  Ballygunge SO Out for Delivery
02/07/2022  09:00:05  Ballygunge SO Item Received
01/07/2022 07:16:32  Kolkata RMS Mails TMO Item Dispatched
01/07/2022  05:35:09  Kolkata RMS Mails TMO Item Received
01/07/2022 04:53:23 KOL AP ;I'MO Item Dispatched A\ \
01/07/2022  04:48:28 KOL AP ;mo N ltem Received ,.“/éb ’f'_i
01/07/2022  04:41:42  Kolkata NSH  Item Dispatched ( 3 \g‘rf
01/07/2022  03:59:38  Kolkata NSH llemBagged || >\ = £ & .\::‘J-'
01072022 030104  Kolkata NSH ' ltem Received \"c\\i : : "}/
30/06!202é 16:29:13  New Secretariat Building SO ltem Dispatched ; COWT Qé-"
300672022 154159  New Secretariat B-uilding S0 Item Bagged
36/0&2022 1326:05 .‘Ne\-u- S-eérelaﬁat Bﬁﬁding SO Item Booked

1of2

06-Jul-22, 12:32 PM



